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THE MINISTER OF PARLIAMEN­
TARY AFFAIRS, AND SHIPPING 
AND TRANSPORT (SHRI RAJ 
BAHADUR): (a) and (b) The
Commission on Major Ports have re­
commended that the actual rates on 
commodities should range between 
two limits, of direct costs—the actual 
costs of handling the traffic without 
any provision for depreciation or 
overheads—and the ability of the 
tidffic to bear and that the revenue 
realised should be adequate to cover 
total costs and yield a pioper re­
turn They had also lecommended 
that the results of cost analysis 
should be taken into account m de­
ciding upon the rates These recom­
mendations have been accepted by 
the Government and consequently a 
"eview of port charges levied by the 
Major Poqrt Tiusts is undei consider­
ation

Setting up of a Medical Commission

1945 SHRI JAGANNATH MISHRA 
SHRI BANAMALI PATNAIK

Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to 
state.

(a) whether there is a proposal to 
set up a Medici Commission, and

(b) if so, the composition and func­
tions of the proposed Commission’

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY PLANNING AND IN THE 
MINISTRY OF WORKS AND 
HOUSING (PROF D P. CHATTO- 
PADHYAYA): (a) and (b). No, Sir 
However, a Committee has been cons­
tituted to examine the progress of 
implementation of recommendation 
made by a Medical Education Com­
mittee set up in 1968 by Government 
of India On receipt of its report and 
depending upon the findings, the 
need, if any, for setting up of a Medi­
cal Education Commission will be 
considered

Incentive for Central Government 
employees residing in the satellite 

towns of Delhi

1946 SHRI JAGANNATH MISHRA 
Will the Minister of WORKS AND 
HOUSING be pleased to state what 
incentive Government propose for 
such Central Government employees 
who take up residence m the satellite 
towns of Dplhi like Gha^iabad and 
Faridabad 1o ease congestion m Delhi’

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS­
ING AND IN THE MINISTRY OF 
HEALTH & FAMILY PLANNING 
(PROF D P CHAT I OPADilYAY A) ■ 
Government have 1 o proposal under 
consideration 'ui the grant of incen­
tives to Central Government employees 
who take up ie*sidence of their own 
accord ir the f ttePit  ̂ low is ol Delhi 
However ceil nn romessions are 
granted to Ce itral Government em­
ployee*- whose headquarter are chang­
ed as a result of Government policy 
These concessions are as shown in the 
Government of India Ministry of 
Finance Office Memorandum No 
lS(17)E-II(B)/58 dated the 17th July 
1958 a copy of which is laid on the 
Table of the House [Placed in Library 
See No LT-3925/721.

Central directive to States to prevent 
landlords from escaping ceiling laws

1947 SHRI RAM BHAGAT PAS- 
WAN* Will the Minister of AGRI- 
CULTUREbe pleased to state:

(a) whether any Central direction 
hag been given to State Governments 
particularly the Government of Bihar 
against the landlords, who are trying 
to save their land, from land celling, 
and

(b) if so, the main feature thereof?
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THE MINISTER OF STATE IN TIIE 

MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P SHINDE) (a) 
On the basis ot the decisions of the 
Chief Ministers Conference held on 
July 23, 1972 a national guideline was 
prepared and communicated to all the 
States including Bihar

(b) The ieie\ nt pi 1 of the gu de 
line says —

III Retrospt rUve effect

The amuidea ceiling laws should 
be given retrospective eflect trom a 
date not later than 24th January, 
l fih A specific provision should 
be maue m the ceiling law making 
it cleai that the onus 01 proving the 
bonafide natuii. of any tiansiu of 
land n-ade alter that date will be 
on the transferer '
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